— = g3 FrTag—Sod0 wgyvr faF 918, Mg

Regional Office, U.P. Pollution Control Board, Ghaziabad

AT AT
|
f gy . A2\ = 8 mu‘-\"—'l‘,}\ 'H\xjr fomi W\
To,
The Registrar,
The National Green Tribunal,
Principal Bench,
New Delhi.
E-mail- judicial-netiagov.in & netfilling@ gmail.com

Sub: Compliance report in_compliance to order passed by Hon’ble NGT, New Delhi on dated
04.07.2019 in matter of OA No. 423/2019, Arvind Mangal Versus State of Uttar Pradesh.

Sir,

With reference to the above subject mentioned above, this is to inform you that in compliance to
the order passed by Hon'ble National Green Tribunal, New Delhi on dated 04.07.2019 in matter of OA
No. 423/2019, Arvind Mangal Versus State of Uttar Pradesh, inspection of 03 industries falling under
jurisdiction of Regional Office, UPPCB, Ghaziabad and 02 industries falling under jurisdiction of
Regional Office, UPPCB, Bulandshahr have been carried out by the officers of UPPCB, Ghaziabad and
UPPCB, Bulandshahr respectively. Inspection reports have been received from Regional Officer, UPPCB
Bulandshahr. The compliance report along with inspection reports of 05 industries is submitted for your
kind perusal and necessary action please.

Yours Sincerely
o

Regional Officer

Copy to:
P],- Member Secretary, U.P. Pollution Control Board, Lucknow for information.
2- Shri Pradeep Misra, Advocate, Honble Supreme Court/NGT, New Delhi for perusal and necessary
action please.
3- Chief Law Officer, U.P. Pollution Control Board, Lucknow for information.
4- Chief Environmental Officer, Circle-1, U.P. Pollution Control Board, Lucknow for information.

Regional Officer

g3y sraferd : AE0T0YH0—2, Vaev—16, IYHV, MATEE—201012 BIF—0120—4160108
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Report_in_compliance to order passed by Hon'ble NGT, New delhi on dated

04.07.2019 in matter of O.A. No. 423/2019, Arvind Mangal Versus State of Uttar
Pradesh

Hon'ble National Green Tribunal passed the following order on 04.07.2019 in O.A. No. 423/2019.
Arvind Mangal Versus State of Uttar Pradesh.:-

“ |. The complaint is against the operation of the manufacturing units of ‘Ananda’ at Kherpur,
Kherabad, Pilkhuwa, Hapur, 245304 (UP), VRS Food Limited having their manufacturing units at B-33,
Site IV, Ind. Area, Sahibabad, Distt. Ghaziabad (UP), Creamy Foods Limited mamdfaciuring uniis at 8ih
KM Stone, GT Road Village Bartoli, Khwrija Distt. Bulandshahr, (UP )and Param Dairy, having
manufacturing units at Param Nagar, GT Road, Khurja, Bulandshahr, (UP). According to the applicant,
the units are causing water pollution.

2. Let the State Pollwion Control Board (SPCB) look into the matier, take appropriate action in
accordance with law and furnish a factual and action taken report in the matter within one month by e-
mail at judicial-ngt'agov.in.

3. A copy of this order along with the complaint be sent to the SPCB for compliance.
List the matter for further consideration on 23rd September, 2019"

As per above, out of 05 industries in question, 03 falls under jurisdiction of UPPCB, Regional Office.
Ghaziabad and 02 under jurisdiction of UPPCB, Regional Office, Bulandshahr.

In compliance to the above order, officers of UPPCB, Regional Office Ghaziabad carried out
inspection of the following industries in Ghaziabad region on 19.09.2019 and 20.09.2019.

1. M/s. VRS Food Lid., B-33, Site-4 Sahibabad Industrial area, Ghaziabad (Inspection report
annexed with the report as annexure 1)

2. M/s. VRS Food Lid., B-56, Site-4 Sahibabad Industrial area. Ghaziabad .(Inspection report
anmexed with the report as annexure 2)

3. M/s Gopaljee Dairy Foods Pvi. Lid. Village: Kherpur, Kherabad, .(Inspection report annexed

with the report as annexure 3)

Regional Office Bulandshahr carried out inspection of the following industries in Bulandshahr
region on 17.09.2019 and 01.10.2019.



4. M/s Creamy Foods Ltd, G.T. Road, Village Batroli, Khurja, Bulandshahr (Inspection report
annexed with the report as annexure 4)
5. M/s Param Dairy Limited, G.T. Road, Khurja, Bulandshahr .(Inspection report annexed with

the report as annexure 5)

The O.A is regarding water pollution being caused from operation of above units. As evident from
the inspection reports M/s. VRS Food Ltd., B-33, Site-4 Sahibabad Industrial arca, Ghaziabad is closed
since March 2019, Hence, verification of ETP could not be assessed.

M/s. VRS Food Lid., B-36, Site-4 Sahibabad Industrial area, Ghaziabad was found operational
during inspection. ETP was found operational. OCEMS has been installed at outlet of ETP which was not
found operational during inspection. As per the information obtained during inspection, it was found that
OCEMS was not operational since 25.08.2019. Hence, Regional Office, UPPCB, Ghaziabad has sent
recommendation letter to Head Office, UPPCB Lucknow for imposition of Environmental Compensation
of Rs. 17,00,000/- against the unit vide letter dated 11.11.2019 (Annexure 6). Sample of treated effluent
was collected during inspection for analysis. Analysis report shows parameters within the prescribed
standards.

M/s Gopaljee Dairy Foods Pvi. Lid. Village: Kherpur, Kherabad, was found operational during
inspection. ETP was found operational. OCEMS has been installed at outlet of ETP which was found
operational during inspection. Sample of treated effluent was collected during inspection for analysis.
Analysis report shows parameters within the prescribed standards. Hence, both the operational units have
been found discharging the treated effluent within the prescribed standards. Specific findings and
recommendations regarding each unit have been mentioned in the inspection reports separately.

The report in the aforesaid matter is put up for your perusal and necessary action please.

'j‘,, (oL
(Ranjit Singh) (B.K.Singh)

Junior Engineer Assistant Environmental Engineer
Regional Office, UPPCB Regional Office, UPPCB
Ghaziabad Ghaziabad

Regional cer )
e 2
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PERFORMA FOR INSPECTION OF INDUSTRY
© General Information & Production Details
- Name and address of the M/s. VRS Food Ltd., B-33, Site-4 Sahibabad Industrial
industry area, Ghaziabad
2 Type of Industrial Sector Milk
3 Status of Operation Closed
4. Name of the occupier/contact |Bibek Tiwari
person with
a. Telephone 8448296858
b. Fax
c. e-mail
5. Date of inspection/monitoring |19/09/2019
6. Date/Year of commissioning (28.03.1998
7. Installed production capacity |Casin- 35 MT/Day, WPC- 35 MT/Day, Ghee - 65
(TPD) for each product MT/Day, Way Powder- 20 MT/day
7.a By products ( at full capacity)
8. Present production status Closed
8.a By products ( Present
Production) Closed
|9 Manufacturing process details |Raw Milk —— Separation Pasteurization
[ & flow diagram Coagulation — ~“Decantation . Evaporation
“Drying
10 Raw material consumed Presently closed
(Tons per Ton of product)
11 Total water requirement 'Cooling/Washing [160 KLD
(M3/day) (Borewell) Process 1200KLD
Domestic 25 KLD
12 Sources of water Bore well/Process water
13 Permission from CGWA (in Applied for
case of Borewell)
|




© Waste Water - Generation & Treatment

14 Wastewater As per consent |Present status
generation/Discharge
Process effluent 930 KLD Unit closed presently
Domestic wastewater 20 KLD
Total 920 KL/day L
15 Description of effluent Effluent treatment plant with biological treatment.
treatment facilities with ETP comprises of Qil and grease trap, equalization tank,
design details UASB, Aeration Tank, Secondary Clarifier, Sludge
Drying Beds, ACF, MGF.
16 Mode of final effluent UPSIDC drain to Hindon River
discharge

17

Quality of discharged effluent (Analysis results of Effluent Samples Collected during
inspection) Sample collected

OCEMS

Installed but not operational
as the unit is closed presently |[ Parameter | pH

TSS | BOD | COD
location
ETP outlet No sample collected as
Standard the unit was not

operational

& Air Pollution - Emission Sources & Control

18

Sources | Fuel Used |Chimney APC Equipment Emission Quality
of air Details
pollution

10 TPH | Rise Husk Multi Cyclone Dust |OCEMS installed for SPM

Boiler collector and wet |monitoring which was found

Common scrubber operational and the data
08 TPH | Rise Husk |Stack of 34 |Multi Cyclone Dust |shown SPM values within the
Boiler : meter collector and wet prescribed limit.
scrubber
During inspection the boiler
of 08TPH and 10 TPH was

Thermo | HSD iy found operational as the unit
pack provides steam to the sister
Details concern M/s VRS Foods Ltd,
of D.G Found Acoustic enclosure ﬁfeﬁa, %:;?:;:dmdustﬁal
Sets HSD within the |installed ) ’
1250 norms
KVA
1000KV
A
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Details on hazardous wastes and other solid waste generation

Type of Wastes

Quantity generated |Storage & Disposal

Used Oil

1200 Lt/Year TSDF

& Status of validity & compliance of consents and authorization

20 |Consent/Authorization Validity

1 |Under Water Act Enclosed 31.12.2019 (ANNEXURE 1)
(copy to be enclosed)

II |Under Air Act Enclosed 31.12.2019 (ANNEXURE 2)
(copy to be enclosed)

III |Hazardous Waste|Enclosed 06.12.2023 (ANNEXURE 3)

authorization
(copy to be enclosed)

© | © Other Observations:

1. |The unit is not operational since 07 March, 2019 due to its own reasons.

2. |The unit operates boilers installed in the premises to supply steam to its sister concern
M/s VRS Foods Ltd, Sahibabad Industrial Area, Ghaziabad

3. |The unit has installed OCEMS at outlet of ETP and on the common chimney of boilers.

Wet Scrubber and Cyclone Dust Collector is installed as air pollution control devices at
4. |the Boilers which were found operational during inspection.

& Recommendations:

As the unit is not operational since March 2019, the efficiency of Effluent Treatment Plant
could not be assessed. Hence, the unit may be inspected again once the unit is operational.

inspection officer(s)

Name & signature of the Name and designation | Signature
of Officer
B.K. Singh, AEE, @WZ
UPPCB,Ghaziabad

Ranjeet Singh, J.E., i E
UPPCB
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PERFORMA FOR INSPECTION OF INDUSTRY

& General Information & Production Details

1. |Name and address of the M/s. VRS Food Ltd., B-56, Site-4 Sahibabad
industry Industrial area, Ghaziabad
2 |Type of Industrial Sector Milk
3 |Status of Operation Operational
4. |Name of the occupier/contact |Ankur Sharma
person with
d. Telephone 9891580249
e. Fax
f. e-mail
5. |Date of inspection/monitoring |19-09-2019
6. |Date/Year of commissioning 01.04.1989
7. |Installed production capacity |Liquid Milk - 1700000 itr (170 TPD)
(TPD) for each product Dahi - 30 TPD
Chaach - 50 TPD
7.a |By products ( at full capacity)
8. |Present production status Waorking
8.a |By products ( Present
Production)
9 |Manufacturing process details |Raw Milk —— Standardization —— Pasteurization
& flow diagram Milk >
Chacch —> Dahi
10 |Raw material consumed Milk 2.5 lac leter
(Tons per Ton of product)
11 |Total water requirement Process 200 KLD
(M3/day) (Borewell) Cooling/Boiler |50 KLD
Domestic 10 KLD
Others
Total 260 KLD
12 [Sources of water Bore well
12A|Permission from CGWA (in Applied

case of Borewell)




& Waste Water - Generation

& Treatment

14

Wastewater
generation/Discharge

As per consent

Present status

Process effluent

Domestic wastewater

150 KLD

8 KLD

S0KLD

5KLD

Total

158 KLD

55 KLD

15

Description of effluent
treatment facilities with design
details

ETP comprises of

Effluent treatment plant with biological treatment.

tank, UASB, Aeration Tank, Secondary Clarifier,
Sludge Drying Beds, ACF, MGF

QOil and grease trap, equalization

16

Mode of final effluent discharge

UPSIDC Drain into River Hindon

17

inspection) Sample collected

Quality of discharged effluent (Analysis resuits of Effluent Samples Collected during

As per OCEMS
Not found operational during
inspection

Parameter
location

pH

TSS COD

ETP outlet | 7.0

94 28 182

Standard | 7.5

100 30 250

© Air Pollution - Emission Sources & Control

18

|Sources of air
pollution

Chimney
Details

APC Equipment

E

mission Quality

Boiler

Unit uses steam generated from boilers which are installed in sister
concern unit M/s VRS Foods Itd, B-33, Sahibabad Industrial area,
Ghaziabad. Details of which are reported in the inspection report of
M/s VRS Foods Itd, B-33, Sahibabad Industrial area, Ghaziabad

Details of D.G
Sets

S590KVA
380KVA
15KVA

Found as
per norms

Acoustic enclosure
installed on all the
DG sets

19

Details on hazardous wastes and other solid waste generation

Type of Wastes

Quantity generated

Storage & Disposal

Used Oil

600Lt/Year

TSDF




O Status of validity & compliance of consents and authorization

|20 |Consent/Authorization Validity

I |Under Water Act Enclosed 31.12.2019 (Annexure-4)
(copy to be enclosed)

II |Under Air Act Enclosed 31.12.2019 (Annexure-5)
(copy to be enclosed)

111 |Hazardous Waste|Enclosed 06.12.2023 (Annexure-6)
authorization
(copy to be enclosed)

——

O Observations and Recommendations:

As per the Analysis report of the sample of treated effluent from the outlet of ETP,
values of analysed parameters are :-
pH -7.0,TSS - 94mg/l, BOD - 28mg/I, COD - 182mg/| which are within the
prescribed limits
However OCEMS installed at the outlet of ETP was not found operational.
Environmental Compensation for the period of non-operation of OCEMS may be
imposed against the unit.

The industry may be directed to get the calibration of OCEMS done from recognized
institution/ government agency and submit the calibration certificate to UPPCB and
CPCB.

Keeping in view the constraints of the area, the industry may be directed to maximize
recycling of treated water in the process.

Name & signature of the Name and designation | Signature
inspection officer(s) of Officer
B.K. Singh, AEE, (24 L

UPPCB, Ghaziabad

Ranjeet Singh, J.E.,
UPPCB, Ghaziabad




o REGIONAL LABORATORY
UTTAR PRADESH POLLUTION CONTROL BOAHD

N~ VASUNDHARA, GH U.P. 1012

INDUSTRIAL WA TE WATER SAMPLE ANALYSIS RI_E,I_'-*_ORT
Sample Code No. .228/2 I/.-f.ﬂ' ..............................................................................

33|

1.
2. Name of the Industry M/s. V R S gf dd.. H&l Llcruf .ﬂ M hlﬂ;:..ﬁ..(
3. Sample Collected by . {3..15’. ' S««ﬁk ........ E....Rm:,j_mt‘ wgil
E L" lllllllllll LT )
4. Date & Time of Sample Collection ...l.ﬁ..:..*?..f?.....l'..f;’ ....................................................
5. Sampling Point ........... f%"’"‘%ﬂ ..... M.Mﬂ%/ ...... P B e
S.No. Parameters Values in mg/l Standards prescribed
except pH by C.P.C.B.

% Colour Guluurlm
2. Odour R anﬂeas
. pH 5 5 tu ﬂ 'D
4, Total suspended Solids ....““' Omgll .
5. Total dissolved Solids
6. Total Solids
T Biochemical Oxygen Demand 30.0 mg/l

(3 days Incubation at 27°C) B 4o o
B. Chemical Oxygen Demand

(Dichromate reflux method) LEQU e 0.0mgll
) Oil and Grease e 0Omgll
Specific Parameters
10. Chromium (Hexavalent) (Cr™) ....D i mgs'l
1. Total Chromium (Cr}) 2 umg.‘lm““
12. Zine (as ZN) . ....5 umgn...............
13, Nickel (as Ni) ...
14, Iron {as Fe) 3 ﬂmg"
15. Copper (as Cu) 3 ﬂmg.:'l
16. Cobalt (as Co) 3 ﬂmgﬂ
17. Cadmium (as Cd) 2““‘9‘"
18. Phosphate (Po,-) B cici A
19.
Rﬂmarks SN s g AR RANE R EEE SR R L T T L L L T T r——— T

ohafs g

Asstt. Scleutific OFficer Regional Officer
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PERFORMA FOR INSPECTION OF INDUSTRY

General Information & Production Details

Name and address of the
industry

Gopaljee Dairy Foods Pvt. Ltd. Village: Kherpur,
Kherabad,
Pilkhuwa, Distt. Hapur 245304

Type of Industrial Sector

Dairy Sector

Status of Operation

Operational

Name of the occupier/contact

Mr. Ashok Kumar Sharma

'elephone Mob. No. 9837035011
ax
-mail amit.shisodia@ananda.in
5. Date of inspection/monitoring | 20.9.2019
6. Date/Year of commissioning June 2016
7. Installed production capacity | Poly Milk 250000, Dahi-50000, Chhach-100000,
(TPD) for each product Paneer -10000, SFM 20000
Ta | By products ( at full capacity) | Ghee/Butter- 5000
8. Present production status Poly Milk -80000, Dahi-50000,Chhach-30000,
Paneer-9000, SFM -6000
8a | By products ( Present Ghee /Butter -4000
Production)
9. Manufacturing process details | Attached Copy
& flow diagram
10. | Raw material consumed (Tons | 206000 litre Raw Milk , Sugar 167 Kg per day

per Ton of product)

11. | Total water requirement 640 KL Per Day
(M3/day) (Bore well)
12. | Sources of water Bore Well

13.

Permission from CGWA (in
case of Bore well)

1 Copy Attached Annexure ‘A’

Waste Water- Generation & Treatment

14. | Wastewater generations 400KL Per Day
/Discharge
Process effluent Domestic 6 KL Per Day
wastewater
Total 406 KL per day




15.

Description of effluent
treatment facilities with
design details

Screen Chamber, collection tank, Fat removal
tank, Flash Mixer, Anaerobic tank, UASBR,
Aeration tank-1, Settling tank, Aeration tank-2,
clarifier, SDB, Activated carbon filter, MGF

16,

Mode of final effluent
discharge

60% Reutilized and 40% Discharge in Havel
Drain

17.

Quality of discharged effluent (Analysis results of Effluent Samples Collected
during inspection) Sample collected

As per OCEMS Parame |pH |TSS BOD cob
pH - 8.4 ter
TSS- 90mg/! Locatio
BOD - 25 mg/l n
COD - 166mg/l ETP 8.4 |90 25 166
Outlet
Standa | 5.5- | 100mg | 30mg/ | 250mg/li
rd 9.0 | /litre litre tre
18 Sources | Fuel Chimney APC Emission Quality
of Air Details Equipme
Pollutio nt
n
Boiler | Rise Husk Chimney with | Multi OCEMS installed at
08 TPH Height above cyclone | Chimney
ground level | Separat
- 35 meters | ©F Values displayed
installed | during inspection:-
PM- 25.5uM
Details Stack of DG Acousti
of DG set found c
set 500 within the enclosu
KVA norms re
installe
d 1
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Details on Hazardous waste and other solid waste generation

Types of waste

Quantity generated

Storage & disposal

a) Process (Primary ) sludge
b) ETP (Secondary) Sludge

c) Used oil

0.2 Ton Per Annum

1.625 Ton per Annum

TSDF

Status of Validity & compliance of consents and authorization

Consent /Authorization

Validity

Under Water Act
(copy to be enclosed)

31.12.2023 (Annexure B)

I1

Under Air Act
(copy to be enclosed)

31.12.2023 ( Annexure C)

I1I

Hazardous Waste
authorization

27.7.2024 (Annexure D )




(copy to be enclosed)

Observations and Recommendations:

1. As per the Analysis report of the sample of treated effluent from the outlet of ETP,
values of analysed parameters are :-

pH -8.4,TSS - 90mg/l, BOD - 25mg/l, COD - 166mg/I
However, the readings observed in OCEMS during inspection are as follows:-
pH - 6.98, TSS-20 mg/l, BOD-5.1 mg/l, COD-22.31 mg/|

The above readings, although within the prescribed norms, indicate that there is difference
in the values of parameters measured after analysis in laboratory and values shown in
OCEMS. Hence, the industry may be directed to get the calibration of OCEMS done from
recognized institution/ government agency and submit the calibration certificate to UPPCB
and CPCB.

2. Unit has installed multicyclone dust collector on boiler as air pollution control device.
Unit may be directed to install ESP or alternatively switch over to PNG as fuel.

3. Keeping in view the constraints of the area, the industry may be directed to
maximize recycling of treated water in the process.

Name & signature of the Name and designation Signéfure
inspection officer(s) of Officer
B.K. Singh, AEE, (a"fL
UPPCB,Ghaziabad

Ranjeet Singh, J.E.,
UPPCB, Ghaziabad




N REGIONAL LABORATORY
=—_— UTTAH PHABESH POLLUTION CONTROL BOARD
NV~ r- HAZIA : 0120-288

INDUSTRIAL WASTE WATER SAMPLE ANALYSIS REPORT

2 .JJ...D _{g c?f.?ﬁ/fra‘::.‘f
Kainabadl. P Au;/ Hayéu ....... Ka@ém

3. Sample Collected by .........ccorverrinirrrana Rﬂ?mj IQQ.T. “"",711
N— _";r 2
4. Date & Time of Sample Collection 09‘5” ..... q ............................................. T
5. Sampling Point ............. £ PFZJ,.@QL «Qﬁ %{ T./Q .........................
S.No. Parameters Values in mg/l Standards prescribed
mu:apt pH by C.P.C.B.

1. Colour ﬁ/’ 3 Cuinurtm
3 Odour &]&U ki Ddurless T
3. pH : LL E Etoﬂﬂ
4. Total suspended Solids CI G {j - 1ﬂ0 'IJ mgﬂ
5. Total dissolved Solids 1200 G
6. Total Solids \u?q.@‘:’
7. Biochemical Oxygen Demand 30.0 mg/l

(3 days Incubation at 27°C) ""?5":}
8. Chemical Oxygen Demand

(Dichromate reflux method) L66:0. e 2300mghl
9. Oil and Grease o 0O mon
Specific Parameters
10. Chromium (Hexavalent) (Cr™) ....u L mg.fl
", Total Chromium (Cr) .. nm“"
12, Zinc (as ZN) i ﬂmw'
13. Nickel {(as Ni) 3 ﬂmgﬂ
14, Iron (as Fe) i 3 ﬂrngfl
15. Copper (as Cu) 3 ﬂmg.-‘l
16. Cobalt (as Co) ) ol A
17. Cadmium (as Cd) ”'“9"'
18. Phosphate (Po,-) ”mgﬂ
18, b
Remarks i............. bt i i i s S4aiaEHe8 PE NI TR RSt ae R B s PSR SR LRSS

’-Wq oaped — P

Scientific Assit. Asstt. Scientific Officer Regional Officer
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Compliance Report

b of
Original Applicati f
0 pplication No. 423/2018 A‘h‘r ey —4-
In
The matter of
Arvind Mangal Applicant(s)
VERSES
State of Uttar Pradesh Respondent(s)
BACKGROUND:

The Hon'ble NGT (PRINCIPAL BENCH) vide its order dated 04/07/2019 mentioned

“1. The complaint is against the operation of the manufacturing units of ‘Ananda’ at
Kherpur , Kherabad, Pilkhuwa, Hapur, 245304 (UP), VRS Food Limited having their
manufacturing units at B-33, Site IV, Ind. Area, Sahibabad, Distt. Ghaziabad (UP),
Creamy Foods Limited manufacturing units at 8» KM Stone, GT Road Village Bartoll,
Khurja Distt. Bulandshahr, (UP Jand Param Dairy, having manufacturing units at Param
Nagar, GT Road, Khurja, Bulandshahr, (UP). According to the applicant, the units are

causing water pollution.
2. Let the State Pollution Control Board (SPCBE) look into the matter, take appropriule
action in accordance with law and fumish a factual and action taken report in the maller
within one month by e-mail at judicial-ngtiegov.in,”

In Compliance of Directions of Hon'ble NGT, inspections of M/s Creamy Foods Lid., Village-
Bartaull, G.T. Road, Tehsil-Khurja, Disrict-Bulandshahar & M/s Param Dairy Ltd., Village- Bartauli, G.T
Road, Khurja, District-Bulandshahar were carried out on 17.08.2019 & 01.10.2012 by the officials of

Regional Offica, U.P. Pollution Control Board, Bulandshahar.
Food i

Bartaull, G.T. R Tehsil Khu

1. Observations of
District Bulandshahar.

The Industry was found operational al the time of Inspection

(i) The Unit M/s Creamy Foods Limited Village Bartauli, GT Road, Tehsil Khurja, District
Bulandshahar is engaged in production of processing milk, ghee, cream, skimmed milk powder,

Liquid milk, curd, paneer by using Raw milk 1050 KLD.

(i)~ The Industry has installed ETP having capacity 2000 KLD. ETP comprises of Screen Chamber
Collection Sump-2 No., Fat Removal 2 No., Equalization Tank | & II. Aeration Tank | & I, Clarifier
Treated water tank, Activated Carbon Filter, Sludge Dyeing beds & Online Continuous Effiuent
quality monitoring system & web camera. Al the time of Inspection, the reading of Energy meter

found 1650021 KWH on dated 17.09.2019 & 1660650 KWH on dated 01,10.2019

(v) ~ Samples from Inlet & Outlet of ETP and Baratauli Nala, have been collected during Inspection
These Samples have been analyzed at Laboratory of UPPCB Bulandshahar. The results of Effluent

analysis report are given below-

=)

]

Scanned by CamScanner




- by e SECCSTR P
- Samples |
i 17.09.2019 Oullel of ETP o 7.8 a8 against 55-8.0, COD-160 0
| mg/l 8s against 250 mg/d, BOD-260 |
. mg/l as against 30 mg/l, TSS-52.0 mg/l |

as against 100 mg/. Oil & Grease 64 |
I mg/l as sgainst 10.0 mg/l
|2 01.10.2019 Outiet of ETP pH 7.7 as against 5.5-8.0, COD-208 0
mg/l as agains! 250 mg/, BOD-26.0
mg/l as against 30 mg/, TS8-64.0 mg/ '
as against 100 mg/l, Ol & Grease 64
[__ as againsl 10.0 _mg/l s
|3 01.10.2018 Bariaull Nala, Vilage Bartaull, | pH 7.6 as against 55-8.0, COD-2080 |
Tehsil Khurja, District | mg/l as against 250 mgll, BOD-24.0
Bulandshshar (Upstream Near | mg/l as against 30 mgil, $5-91.0 mgl
_ M/s Creamy Foods Limited as against 100 mg/l e
4 01.10.2019 Bartaull Nala, Village Barfauli, | pH 7.8 as against 55-8.0, COD-232.0
Tehsil Khurja, District | mg/l as against 250 mg/l, BOD-28.0
mg/l as against 30 ma/l, 55-94 0 mg/|

Bulandshahar  (Downsireem
l Near M/s Param Dairy Limited) | ss against 100mg/l

|
Analysis Report attached.

Al the time of Inspection, the units of ETP were found

discharge in Bartaull Nala. Bartauli Nala meels Khurja

Karwan River meets ultimately in Yamuna River.

(vi)  The unit has installed 3 Number bore wells (each 20 HP) for extracl the Ground waler 1o meel
industrial & Domestic water requirement. For Ground waler abstract unit has obtain NOC from

C.G.W.A. (Copy Attached)
The roof water harvesting system not installed in premises of Industry, Electromagnetic flow meter

gperational, The treated effluent was found

(v
drain & Khurja drain meets Karwan River.

(vif)
installed at outlet of ETP.

(vii) The unit has valid consent to operate under Waler Act, 1874, Air Act, 1981 upto 31 12.2020 Copy

Enclosed.

The recommendation based on above observations-

The Industry must be reused treated water in maximum guantity.

1

2 The Industry should Installed the roof water harvesling system

2. Qb ons of M/s Pa Iry L illa ull, G.T. R hsil Khurja, District

iulandsgghgr.

(i) The Industry was found operational at the time of Inspection

The Unit M/s M/s Param Dairy Limited Village Bartauli, G T Road. Tehsil Khurja, Dislricl

Bulandshahar is engaged in production of processing milk, ghee, cream, skimmed milk powder

Liquid milk, curd, paneer by using Raw milk 500 KLD.

(i)  The Industry has installed ETP having capacity 1100 KLD. ETP comprises of Oil & Grees Straps
Equalization Tank, Flash Mixing Tank, Primary Clarifier, Aeration Tank, Secondary Clanlic

Activated Carbon Filter, Sludge Dyeing Beds & Online Continuous Effluent quality manitoring

system & web camera. Al the time of Inspection, the reading of Energy meler lound on datid

10585.2 KWH & on daled 10810.0 KWH.
nhci’f

&

(i)
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V) sam -
|
~ These Sam;:: mlﬁ:t & Quliet of ETP and Berataull Nala, have been collecled during Inspection
anwsis report are given ;‘b:-"lﬂlrmd al Laboratory of UPPCB Bulandshahar. The results of Effiuant
Sr. No. Date of e Disce w—
Colleotion of Sampling Placo l Paramotor

L Samples

L 17.08.2018 Outlei of ETP pH 78 as against §5-9.0, COD-144 0
mg/l as against 250 mg/, BOD-24 0
mg/l as against 30 mgll, TSS
48.0 mg/l as against 100 mgl Ol &

» Grease 6.0 mg/l as against 10.0 mg/

2 01.10.2019 Outlel of ETP pH 7.6 as against 55-90, COD-216¢0
mg/ as against 250 mg/l, BOD-26 0
mall as against 30 mg/, TSS-72.0 mg/l
as against 100 mg/l, Oil & Grease 60

___ mg/l as against 10.0 mg/ )
[3 01.10.2019 Bartaull Nala, Vilage Bartaull, | pH 7.5 as against 5.5.8.0. COD-208 0
Tehsil  Khurja,  District | mg/l as against 250 mg/, BOD-240
| Bulandshahar (Upstream Near | mgfl as against 30 mg/l, $5-810 mgh
| M/s Creamy Foods Limited) as against 100 mg/l .
[ 4 01.10.2019 Bartaull Nala, Village Bartauli, [ pH 7.8 as against 5.5-9.0, COD-232.0
| Tehsii  Khurja,  District | mg/l as against 250 mg/. BOD-280
Bulandshahar  (Downstream | mg/l a5 against 30 mg/, S5-94.0 mg/
as against 100 mg/|

.| | Near M/s Param Dairy Limited)
Analysis Report attached.

Al the time of Inspection, the units of ETP ware found operational The treated effluent was foung
discharge in Bartaull Nala. Bartaull Nala meets Khurja drain & Khurja drain meels Karwan River

Karwan River meets ultimately in Yamuna River.
The unit has installed 2 Number bore wells {(each 15 HP) for exiract the Ground water to meel

(v

{vi)
industrial & Domestic water requirement. For Ground water abstract unit has obtain NOC from
C.G.WA. (Copy Attached)

(vil)  The roof waler harvesting system installed in premises of Industry. Electromagnetic flow meter not
installed at the inlet of ETP.

(vii)  The unit has valid consent to operate under Waler Act, 1974, Air Act, 1981 up to 31.12.2019
Copy Enclosed,

The recommendation n abov ations-

1 The Industry must be reused the treated water in maximum quantity

2, The Industry should Installed electromagnetic flow meter on inlet of ETP.

%/.,_.,\-.n\ \9 b/ﬁ'ﬁﬂ'i \7

(Kunwar Santosh Kumar) (Ajay Kumar)
Junior Engineer Assistant Environmental Engineer
Regional M&"‘
\©O r ‘\3
2\

Chief Enviornmental Officer (Circle-4),
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Bartauli Nala, Village Bartauli, Tehsil Khurja, District Bulandshahar (Upstream Near M/s Creamy
Foods Limited)

v

Bartauli Nala, Village Bartauli, Tehsil Khurja,

District Bulandshahar (Downstream Near M/s Param
Dairy Limited

Irs P i Repon AKK

ALY
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ETP of M/s Creamy Foods Limited Villape Bartaull, G.T. Road, Tehsil Khurja, District
Bulandshahar

v |

aE

I.

Inspoctson Repor AKE W
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ETP of M/s Param Dairy Limited Village Bartayll, G.7. Road, Tehsil Khurla, District Bulandshahar

v

= Fosest AEK,
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Uttar Pradesh Pollution Control Board
F-5, T (MMR e & e ), -203001

Analysis Report Of Water Sample
Bastol’ Nola
Name of the sampling Puint:'ﬁ'i'f."gﬂv’-fﬂﬁ', ‘ﬂﬁ nem Hf.c Porem Oeury 40 GT Fear
Sampling Location: J Kk, B
Sample collected by: Aoty Kumar (AEE), K. Sontosh Kemas (1.¢ )
Date & Time of Sampling: ai/fnfﬂsg;;

v STAN DAL)

S.L No. PARAMETERS

I. Temperature (at the time of sampling) = ......J ...cccccrniiescrrsressransensresassnnsassnnns *C

P i 1 TR R RS / LT e TSSO PO . NTU
3, CONBUCHIVIEY = <.vvveveeseeeeemseenaessmsmsemnressesesessesssssseesnssenesssesassessensssses 1/msm
I (R, . A b Y (5:.5-.9:0)
5. Suspended SOlidS — .vvvrvveunserarrrensnes k20 W A L00:0) mg
6. Dissolved OXYEER — ..cccioivirarariversmsssnssninns R g e e mg/l

D BIRBIO = (st iidiccsinin i s s S r s A PR OB N e SR eSS A e s mg/l
0 OO . o canman s uomsmsmemsmmprand iosnsmicosionson s VS b s S S5 S mg/l
33 DRRIMIRIIIY . imisans sy s e R o R e T e e e e e . mgl
12, AIKBEDILY = ...corrmmrrrnsnssscssssenessnnersiosnsnsnssssussensasssssessssssassssesasnsssssnenss mg/l
13. Dissolved Solids — v................ 0 s 0 N L50.:9) mgn

14, Total SOldS =......veemrsernnn. LT OO .
A : A7
19 @fj—si\ \ 9&5
M Acdithnt AEE/AST. n.a,/

Scanned by CamScanner



- -

i o

: “ yae’h Fu;luﬂnn Control a‘g

J Uttar Prades Board

J F-5
- (MMR =i % vy ), aermomye-203001

Analysis Report Of Water Sample

Bostol Neola
Name of the sampling Point: /17 - Bastol, Ut rees M/,r Grf:.an':)r Foocly (e, o
5

Sampling Location: Feut{ols® Mads |
Sample collected by: A'a,, Kemor (ACE), K Santosl Kumor( T€)
Dﬂtﬂ&']‘imcufﬂmnplfgg Gf/fn/,pg;f - . '

»’(K:.T"—_

S1No. PARAMETERS YAL!-!E/STANJ ARD

- %C

I. Température (at the time of SAMPIE) = ........foveereecsssessens

PN N\ S = 1 Ao o e e (5:5:90)
5. Suspended SolidS — vvecvuveiveemsisrsnsssnnins ‘i’fﬁ(mp?) mg/l

6. DissoIved OXYBEM = ..eseesesssssusssrassssinssTimnsmsssssassressnssnsnsnnrnsionsssnsnssness MY
7. Bio Chemical Oxygen Detand = isccividl Ao Bciiassismsisna LRQR) mgh
8. Chemical Oxygen Demands  v.uueunne.. DL Lerrrerveressseneens (250:5) mgn

' —

.. mg/l
. mg/l
13, DisSolved SOlidS = .vevvverreresrr- T Do eerenneeeseeen et 200.2.0) mg/l

14, Total Solids —Er"?ﬂ .............................................. T&/
5 QMA 3 W | i

AE.E R.O.
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U. P. Pollution Control Board

—
% F-5, Yamunapuram, (Near MMR Mall) Bulandshahr-203001 (U.P)
(Off.) : 05732-23387¢

Email ; robulandshahar@uppcb.com, Ph.

(i

8.No. Pﬂumetﬂs
except pH

— Specific Parameters
10.
1.

|2

o

-

4
13
16.
1.
18
19.

Remarks :

13,

IND TE SAMP iS REPORT
Sample Code No. ... CPL= 09, LL9 L BSBurnrsmismmsssmrsgrisssssssmsssnsssssssss
Foode.. Lt Q0% KM.. .:rmn,e, i

Name of the Industry M/ Efta
) Jﬁwa Khuria, ﬂufﬂﬂd{ﬁﬂﬁ

Bl Rotgl,. Nl BolCE0G . AOUL LRy
J!umar.‘..,.ﬂ................‘

Sample Collected by Shri..... J&;.a.’e .....
"""""""""""" e f%@ﬁf}ﬁ:ﬁ?f” ————

Dale & Time of 3 P—
Sampling Point.... &=L ﬂ#ﬂn TR
\Fnluw I':n mgﬂ Standarts prescribed
by U.P.P.CB.

.....
..............

Colour I
) 12130 1147 S
551090

Odour
pH TN Y. I —_
S8 o Jooomgh .

....................

Total suspended Solids

Total dissolved Solids < 2 2 I ———
Total Solids . AAL D
Biochemical Oxygen Demand

(3 days Incubation at 27°C) QSRRY /L ¢ A
Chemical Oxygen Demand

(Dichromate reflux method) WU o 2L » —
Oil and Girease R - L. S,

150!3 mgﬂ

Iﬂﬂ mi”
L. L
oo
50 myl a

JD mgfl
- my'l
; SU my'l

Chromium (Hexavalent) (Cr)
Total Chromium (Cr)

Zinc (as ZN)

Nickel (es Ni)

[ron (as Fe)

Copper (as Cu)

Cobalt (as Co) e
Cadmium (as Cd) Y S ——
/ 5.0 mg/l

Phosphate (PO,-)

......................................

M '1
N TN 1
ALE
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— U. P. Pollution Co

F-5, Yamunapuram,
Email : robulandshahar@uppcb.com, Ph. (

L 4

—_—
m—

ntrol Board

ndshahr-203001 (U.P.)

(Noar MMR Mall) Bula
Off,) : 05732-233879

WATER PLE YSIS REP

DUSTRIAL
L Sample CodeNO. kil i A BB R B i G T
2. Nameof the Industry M/s Al (o3 e .'.ﬂmfﬁi.i.....-l{!.ﬂ'?f’?ffi 7 Lo o A
......,..iﬂ!?.ﬂ.{:-.........ﬂzﬂri.....r.fj{l‘fmﬁ....,...L’f.r:lﬁﬂ.ﬂ..ﬁﬂt.'ﬁﬁﬂﬁi..,........!f.&.u..*. TN L -
3. SampleCollected by Shri.Lﬁlf&}.c,...ﬁimlﬁr..ﬁ...,..,,........;f.’.-..,_‘?fr.-1f ot l i
................................................... rqm{ 74 R E—
4 Date & Time of Sample Collection....oos: T YR Y s A
5. Sampling Puim........{f:hmfi......fﬂ.ni.!ff.f ........... L’i{ ....... [ 1 A—————
W e :
~ ~ exceptpH by U.P.P.C.B.
1 Colour (nlotn L8 S . Colourless ...
2, Bl TR 00 b e melooa et o Odotless ......
3 pH 0 SR 55190 ..
4, Total suspended Solids £4:0... Lo L —
5. Total dissolved Solids ..368..0
6. Total Solids a32.:.8 e ﬂmgﬂ
7. Biochemical Oxygen Demand
(3 days Incubation at 27°C) D Do, s
& wm Oxygen Demand 2500 mgl
(Diohromaie ), et O luﬂmgff ...........
9, b
~Specific Paramelers
1
10. Chromium (Hexavalent) () . ;ﬂwﬂ .............
11. Total Chromium (Cr) e,
5.0 mg/l -
12, Zinc (as ZN) 5
Nickel (as Ni 3.0 g/l
13, ickel (as Ni) S
14, Iron (as Fe) e
15. Copper (as Cu) o mgﬂ
16. Cobalt (as Co) ngﬂ “
[7. Cadmium (as Cd) <5 mﬂ"" .............
18. 00y mofeige T
9. O T i o T
Remarks

{\\N\ ;ﬁhﬁ
Sclentilic

Reg%nll W

Scanned by CamScanner




e

L

~ _
30 <t weor v

R T m
uucm.ccwmpcgunmmamm - M ——

J""-'L Hlilﬂqnlﬂr
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)~ 20313 conSmapin - pper
HT L Lg.:rng-”
Mhmrhy Fﬂbﬂl L!da Imraspect

et ) TR P
L | PR

%

E 1 .'hrjum &‘%“N " _-':'-\:‘-":" gt Il Mhﬁzwl :--. |
Refer to your LA
gt lppﬂuaﬁm tur mlnl nr an for \m-r ; i

?-Emdnnmmdiumufﬂ onal , Central G .
Bosrd, Northem Region, Lucknow vide. thefr "ﬂm” '
mﬁﬁmudﬂﬂbmaﬂommmuwhed.hnﬂndﬂenﬁ‘a! AT st

hlﬂrnbymrdudtnﬂhtmyFmdsLu.lnm 5fithel
Dﬂ Plunt 1mln:l atVillage Bartauli, Block ng;f Distriet. Bul "haﬁ‘r;'
MMJMT 10,18/04/2 020 ll:ﬂmh:th

d hot xcseding 7,30,000 cu.mijiar) of
g.lub 8 ;1'- |1.. w 1§ ___N% ﬂnﬂl gmum “tﬂr
hisipurpo thout; pricr. apprgval of

nd
gmnd’mtunbuhnﬁmﬂahlhﬂh- ] adlnrniog k%dzm%fm

nm
* to°Hifs- conditionahiall be: reported. Within' ‘one ménthifrom. the. dat.of [ssue, of his
- 'lm:f*rﬁ- i ‘:‘:L#i Py b nNUTRL Ay
-"‘&M&‘Ctﬂlﬂ!&!r;ﬁm.l.tdi. In consultationwith.th
- Ground -Water - Boardy: m Hegiun.r.
- recharge measures: atleast 4o the. fune £e0,c,
-~ augtenting the ground water resources o area wilhin:so
~ ofissue’ ﬂf’nﬂﬂi letter. Firm:shall-also unde n a:p - odic mg!l_'ltﬂnl!j%?f recharge

ine %Llanent gmﬁmw

egr,as proposed for

mumﬂlhmmt o —— e, T

~4-The photographs.of the recharge structures:af mnsw of the.
same shaIl be:fumished | tely to mtﬂﬁglgnqimm, Central G %ﬁr

Board, Northem Region, for verification and under Intimation to this

* §.The fim, ﬂiummmﬂ.shaimnmrdmﬂ} observation wells (plezometers) at
" - suitable losations -and Inetall digital water level recorder for monthly ground

level monitoring in consultation with the;Regipnal, Director, Central Ground, Water

-Board, Northern Reglon, Lucknow. The, fimshall install telemetry system In one of

‘ T I'i-ﬁW‘l'l
T 15."11 meiﬁm Hmmlﬁaﬂﬁﬂﬂ

2T “,““rmwm
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WM}WH unamrmmudamnmofmhm 2
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mﬁmamﬂ’quﬂmudemwﬂmhblﬂMdﬂrgﬂaﬁ fromothe.
statutory mmmmw&l&rt H E T

oz < H
Sape

15, The NOC does not imply that other statutory / umdammmm
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— U. P. Pollution Control Board

% F-5, Yamunapuram, (Near MMR Mall) Bulandshahr-203001 (U.P.)
Email : robulandshahar@uppcb.com, Ph. (Off.) : 05732-233879
INDUS WA SAMPLE ANALYSIS
I. Sample Code No. ....... P.D.L:...ﬂi/.{ &‘SR- ...........
2. Nameofthe Industry M/s Lo.£.0.10...... Limlisd,. Parom....No Ja
1. Rood,. Khuxta.,.. BSK... 5 ...................................
3. Sample Collected by Shri. :ﬂf Kumo X, K. S0nt0&h. Kumar.......
- JCALE).....oomereemer [ 2
4. Dm: & T'm: ol’Sampic Cuiimum ......... .H_,...Qi::...gi.ﬂ .
5. Sﬂmplms Point......Oud. t'f.t....., DEL Efr"‘ ............
S.Nﬂ. Pnramelm-s Values in mg/l Standards prescribed
except pH by UP.P.CB.
1. Colour Lolous bess .Colouriess
2, Odour e G A ... IS
%L 551090
4. Total suspended Solids SR . 0% - LA, . el
5, TouldissolvedSolids 28:3..0.
6. TomSolids 0000 e 43050, i
7 Biochemical Oxygen Demand
(3 days Incubation at 27°C) oled:.0
8. Chemical Oxygen Demand ﬁu 3 mgfl
(Diohromate reflux method) m u mgﬂ
9. Oil and Grease
N oLmgl ..
10. Chromium (Hexavalent) (Cr*) 1 ﬂmgﬂ
12. Zinc (as ZN) n "”30 mgﬂ......‘
I3 Nickel (as Ni) 3[’ mgﬂ..,.
I4. Iron (as Fe) 3!]ng'!
15. Copper (as Cu) 3 7 mg.ﬂ
16, Cobalt (as Co) " mgﬂ...‘.

Remarks : Z
S ; ig;ﬂ“ﬂ Wﬂ“? é
§ EE

Cadmium (as Cd) g

Phosphate (P0,-) f{

Regional Officer
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U. P Pollutlon Control Board

Yamunapuram, (Near MMR Mall) Bulandshahr-203001 (U.P)

% Ernaﬂ robulandshahar@uppcb.com, Ph. (OFf) : 05732-233879
INDUSTRIAL WASTE WATER SAMPLE ANALYSIS REPORT

1. Sample Code No. .

A

AWK PR,

2. Nnmcnfthelnduslryw; S VLA L TR | i ! Ly ol

s Sty aurea Bitond Afan: B
3. Smph:CuIlemdhysm A, -‘ ruw’: 4 aalr Ch B -

o b,
4. Date & Time of Sl Colloction. ... Dt 6.1 p e
5. Sampling Point....... LU0 o, .ﬂ-’ h
S.No.  Parameters Valuesinmgl ~ Standardsprescribed
~ . exceptpH by UP.P.CB.
! Colour Crloge £258 0 e Colourless
2 Odour et ... Odorless
3. N S A - 5.5 10 9.0
4. Total suspended Solids ... 2.0 100.0 mg/!
5 Total dissolved Solids 40d.0
6 Total Solids FGE L iiismmmsssisssiseinions
7 Biochemical Oxygen Demand A0 et
(3 days Incubation at 27°C) LE.0
8. Chemical Oxygen Demand
(Diohromate reflux method) Bl T, =00 mel
g, Oil and Grease B i it
~—Specific Paramelers
10. Chromium (Hexavalent) (Cr*)  ovvmemssmsessmmsssnglsssiomss sessaciosns Olmel .
20mh

11. Total Chromium (Cr)

12. Zinc (as ZN)

13. Nickel (as Ni)

14, Iron (as Fe)

15. Copper (as Cu)

16. Cobalt (as Co)

17. Cadmium (as Cd)

18. Phosphate (P0,-)

1R i

Remarks :

N

n@"’ﬁ \

AL

Regional Oﬂﬁe‘r/
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K. C. Naik
Member Secretary

AT WER
i qftr s wftreTor
e e, o fawr
afrt i Weeror Haverw

Government of India

File No: - 21-4/3626/UP/IND/2017 - Lé€) Contral Ground At
Minlstry of Water Resources,

NOC No: - CGWA/NOC/IND/ORIG/2018/3211
River Development & Ganga Rejuvenation
Date:- 21 MAR 2018 .l

To

Uills Param Dairy Lid,
Village Bartauli, G.T. Road,
Block Khurja, District Bulandshahr, ' )

Uttar Pradesh = 203131

Sub: - NOC for ground water withdrawal to M/s Param Dairy Ltd. In respect of
- their existing Milk Dairy plant located at Village Bartauli, G.T. Road, Block

Khurja, District Bulandshahr, Uttar Pradesh - reg. :

Refer to your application for grant of NOC for ground water withdrawal dated
13/07/2017. Based on recommendaticns of Regional Director, Central Ground Water
Board, Northern Region, Lucknow vide his letter dated 12/10/2017 and further
deliberations on the subject, the NOC of Central Ground Water Autherity for ground

water withdrawal is hereby accorded to M/s Param Dairy Ltd. in respect of their
existing Milk Dairy plant located at Village Bartauli, G.T. Road, Block Khurja,
District Bulandshahr, Uttar Pradesh. The NOC is valid from 28/02/2018 o

27/02/2020 and is subject to the following conditions:-

1. The firm may abstract 1,500 cu.m/day of ground water for 350 days (and not
exceeding 5,25,000 cu.m/year), through existing two (2) tube wells only. No
additional ground water abstraction structures shall be constructed for this purpose
without prior approval of the CGWA. The tube well shall be modified as per

guidelines enclosed in Annexure. :
2. All the wells shall be fitted with digital water meter by the firm at its own cost and
e monthly ground water abstraction data shall be recorded in a log book. Compliance
lo this condition shall be reported within one month from the dale of issue of this

letter

3. M/s Param Dairy Ltd., in consultation with the Regional Director, Central Ground
Water Board, Northern Region, Lucknow shall implement ground water recharge
measures atleast to the tune of 12,60,000 cu.m/year as proposed, for augmenting

the ground water resources of the area within six months from the date of issue of
this letler. Recharge measures shall be taken up by the firm outside the plant
premises. Firm shall also undertake periodic maintenance of recharge structures at

its own cost.
4. The photographs of the recharge structures after completion of construction of the
same shall be fumished immediately to the Regional Director, Central Ground Water

Board, Northern Region, Lucknow for verification under intimation to this office.
5. The firm, at its own cost, shall construct two (2) cbservation wells (piezometers) at

suitable locations and install digital water level recorder having telemetry system for

18/11, Jamnagar House, Mansingh Road, New Delhi«110011
Phone : (011) 23383561 Fax : 23382051, 23386743
Website: www.cgwa.noc.gov.in ;
W geien WA - g guee &a
.......... sifATEn PAVIE 1 IEE
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gnr_ir Enﬁt- monsoon periods). :
- Ihe monitoring data in respect of S. No. 2, 5 & 6 shall i
- N0, £, be submitted

ir::.lnd Water Board, Northern Region, Lucknow on regular basis a| Inastlgnzs?:?
8. The firm shall ensure
pdbbin b proper recycling and reuse of waste water after adequate
9. Action taken report in respect of S. No. 1 to B shall be sub
ooy submitted to CGWA within
10. The NOC Is liable to be cancelled in case of non-compli
,conditions as mentioned in S. No, 110 9. ek
11. This NOC is subject to prevailing Central/State Government rulesfiaws or Court
orders related to construction of tubewelliground water withdrawal/construction of
;i;;r:_a;g; or conservation structure/discharge of effluents or any such matier as

icable.
12. The firm shall report self complisnce online in the websile (www cowa- i
MM within one year from the date of issue of this NOC.
13 This NOC does not absolve the applicant / proponent of this obligation /
requirement lo obtain other statutory and administrative clearances from other
statutory and administrative authorities.
14. The NOC does not imply that other statutory / administrative clearances shall be
granteq to the project by the coricerned authorities. Such authorities would consider
the project on merits and be taking decisions independently of the NOC.

Member Secrelary

,Copy to:

1, The Member Secretary, Uttar Pradesh Pollution Conirol Board, PICUP
Bhawan, Third Floor, B-Block, Vibhuti Khand, Gomti Nagar, Lucknow, Uttar
Pradesh with a request to ensure that the conditions mentioned in the s
NOC are complied by the firm in consultation with the District
Magistrate, District Bulandshahr, Uttar Pradesh.

2. The District Magistrate, District Bulandshahr, Uttar Pradesh for necessary
action. ’

3. The Assistant Director (RCD), Food Safety and Standards Authority of India,
Regulatory Compliance Division, FDA Bhawan, Kotla Road, New Delhi -
110002. '

4. The Regional Director, Central Ground Waler Board, Northern Region,
Lucknow. This has reference to your recommendation dated 12/10/2017.

& TS to the Chairman, Central Ground Water Board, Bhujal Bhawan, Faridabad,
Haryana.

6. Guard File 2017-18. /

Member Secretary

Scanned by CamScanner



) e & BRTEE—IaR UEe qgyT PEe a5, mivamEg
Regional Office, U.P. Pollution Control Board, Ghaziabad
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Rei® 19.002019 @ R wmar| Pdem & W s Sufa o T BAdew @
W g A il st dongs, el @ oy e Al @ W el
sfafAf @™ s wuw A 5 fRAie 25082010 W I TITE @we &) Rraa
W M g SN ¥ d%E (oamfy dow) Rew 8 soE @ w Rew
06.11.2019 o fFar war @ f stHdvige & o T e T & W Rarw
01.11.2019 ¥ YuI® &Y § @ @9 @ &

s @ gflena ved @ ord @ fve windn s wem wo
17.00,00/ — SfefiT fd W= A1 wwgfy & o &)

HeATd— JURNAA N |

i sTotee - AfoYTOTEo-2 WeRR-1e, EHR, MSNIT—201012 BF-0120-4180108
qarred - TC-12v, iy e, w7, e 228010




: : p fad dosmoveo wEw o, @-se. wife—, wiitewe, sheifre &= TR«
wafarefia sfigf (Environmental Compensation) Tomr st smean |

U S U v waieedin sfigf® (Environmental Compensation)
suTife fa o g a8 quaren | oa [ # sues § e Frey 8-

1\ I QT A W e @ ¥0 A g W WM aR Ges wwages fes, iR
78 Y # Swres fFm @ @ S S vt & serte smenfae @)

2 U A W @ wde s ufsm/aftm 8 fsm o 81 ats, Serae eo

foeo /s @1 Praww dfes Eo/wofe @ wemm @ fsm &

e wiEw @ Wi 1so0 foddo/fm S @ wem ¥y dodoto
ity 1

3 WU W AR R o A uglrefn afgf swe @ e de
T fovarson g, b faecht L T3 0

#-31011 / NogHoeago / 2019 / Tegowaodio—1 B=iF osoz19 g™ wrd mw
oEA & FER e @ o wwdr -
EC=PIxNxRxSxLF,

PI= Pollution index of Industrial sector- Environmental Compensation #g
gum @ Pl & v Br= wew @ &1 @ W &

Environmental Compensation #g &= wgwm fagw @E g ard mys
g & WR Pollution index range =& &9 & et #g 60 9 100,
it avft @ Erd ¥ 41 9 se W w@ Ach @ Swit g 21 @ a0 v TH
& wen worn &g sfea Pollution index 80, 50 @ 30 ®1 gwra fam wa &
T U A S AT uve, WeE v wfew d B o @ own sdm
ot &t @1 &1 Environmental Compensation #g g8 @155 @ §9@ @
FpE o R A Pl - 80 (shver) # aman o A oo v #)

ur g e ufbar A o9 @ s @ o & w e sfvar A
Sorare 4 wf T g 8 Environmental Compensation 3q migs g #
FgE Water pollution score 256 W1 score = 20

Sum ¥ a0 feodlo / fim uvg samE w 1s00 feosho /R sftefrs samas
vt gen & forrah arn 100 frodho /R 9 ol &) magEw W2=10
Wi1+W2=30



SUIT g A @R (08 @ 10 Adivw) o v i (15 ARE ) 4
mﬁmmmmaxﬁwﬂmmmmti
Environmental Compensation #1 7ge #mgw @ ¥TER Air pollution
score polluted criteria # swrrfe gt | aegar A1 =20
Bﬁwmmﬂmﬂmﬁi{uﬁamﬁﬁw.}mwmmm
frerdems) =/ R= @ gam o aren 2, frad s 12 foza /A @ ow
Bl mETeR A2=5

sfa Over all air pollution score A = Al+A2 =25

swrETTER g& Pl ={100X (W+A)|/80= [100x(30+25)/80=68.75

e : Iw AW @ 40 F & a9 Environmental Compensation &3
TS A T IFEN are A F @ &g Pl minimum- 60 and Maximum -
100 &) s Pl =68.75 g ag1 # affy &y At &g =gom PI = 60 & s
g

N= Number of days of violation took place- 51§ & freg 0 AR & # B
Moo HEM 427 /2019 IRMA= WW T @z e gofio § wfke srEw i 04072010
$ yued A o @ Pl Rarr oo B fFw o Bl @ w g
wafem o | Alew @ e g # ol stddoao waftm S@ @ M
mtmaﬂﬁuﬂmmmmwﬂerﬁmmnﬂmﬂt@
T ww ) Rrew w8 e 8 dev @ {-aw (o Wew) fea w8 gon @
T3 e 06112019 ew fra o & fF AriidTie 9 g oww R o @ W
R 01112019 & gure w0 A = o v ¢ @ @D B wk R g g ¢ Iw
W i R 25082009 W PR s o waen 8

swfn s 26082019 A Raiw 31102010 @ W™ wdl @ @& Environmental
Compensation & 791 §3 § N=68 & smr w171 o1 @& &)

R= R is a factor in Rupees for penalty - Environmental Compensation #7
Fia wgwe Fasv @ g o) e W @ wger R AP 100 v siftreom

s00 & e sftwrer 250 B e R mar & wegwE sER ToE g 4 R=250 #
STER A o w8




S= Factor for scale of operation- Seim mas #oft @1 & Environmental
Compensation #q @< wguw Fase 3¢ g0 719 TRE WEF $ FTER TOA
@ A $=1.0 ¥ IwER " W wwHar 8

LF= Location Factor- @@ geim e miwgme & aedia wav @ wfly £
Fum misgereg R Fem &3 @ 10 feofio oRffa 4 8 worn =3 7 10 @ |
wfre de S0 FTE | 9 GEEEN T @ daew & M 125 Rm omar £ am

o qE @ LF=1.25 @ smw wen o dewm 2

Fudrgera gam @ freg oaf (e 25082019 | AP 31.102019) ee =
# ford s @ig7 €3 @ s Environmental Compensation ¥ o s

&

| A | B C

o W3 S A% P GER @ | Wi P NR W 91| Sam B ae

SR e Pl= 80 | mh e @ R Pl | JH

: & FTER 68.75 gy g e | T

| # SER T @ oo | SO w0

| g = Pl= 60 w590/~

| st o 100 0T T

| _ MR AR

| gm @ FqEr Pl= € e

68.75 uv smnfya Tor

"PINNXRXSXLF | SOX68x250x10x1.25 | 68.75x68x250x1.0x1.25 | S000X68

u =17.00,000- = 14,60937.50- | =3,40,0007-
0 TR0 @ atavdiia SR WeE s [ w @ e A

wafr v @ B%E deterent UEE ¥ENTE ) oM @ omwm fag m R
IwmEeR  waffn wam @ feg sRwmm TERm wEE 1700000/ -
Environmental Compensation smafds 58 o &g Wl wite smen s
st T wfie s wrad #g AR wEa #1
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